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Notifieations under the Custom Act
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(3)

Anpual Report of Heavy Electricals
(India) Ltd. and Review by Government

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
(SHRI RAGHUNATH REDDI) : | beg to
lay on the Table a copy each of the follow-
ing papers under sub-section (1) of section
619A of the Companies Act, 1956 ;—

(1) Review by the Goveroment on the
working of the Heavy Electricals
(India) Limited, Bhopal for the year
1966-67.

(2) Annual Report of the Heavy Elec-

tricals (India) Limited, Bhopal for

the year 1966-65 along with the

Audited Accounts and the com-

ments of the Comptroller and

Auditor General thereon.  [Placed

:n Library. See No. LT.1277[68.]



